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IN THE CENTRAL ADI.'IINISTRATIVE TRIBAL 
GUlAT1 BENCH :::: GUAHATI 

ORDER SHEJT 
APPLICATION NO 117 	OF 200 1 

ilcant () Mrs.Neipha]. Bhattacharjee. 

SPOndent(s) U.09I & Orse 

ate for APplicant(s) 
Mr.D.p,chaljha and Mrs.N.'D.Gogwami 

ate for Spondent (j) . CGC 

26.3.01 	1 
Heard learned counsel for the 

pries.- 

application is admitted. 
(l.filed v id e Call for records. Retunnable by 

C F. "  
• 	

": .:. 	 3 seeks, 
v%;e 

I 	j 	Issue notice to show cause 

	

., 	 as to why the impigned orderNo. 

dat'R 	19/2000 dated 15.12.2000, 
' Dy I - 	 Annexure 2 so far transfer and 

posting of the applicant MrNeiial 
• 	

. 	 1 £hattacharjee LOS, Imphal, Customs 
ryç 

Division to Statistics 8ranch 

'L -i S• 	• . 	. 	 Headquarte office, Shillong, as 

I 	' 	
well'as the order No.11(3)/16/T/ 

I 	•. 	 CC/CEIL/S1i/2001/16/E9() dated 

1 160.2001 so far the applicantis 

• ,• .., • 	 concerned shall not be suspended. 

Returnable by 3 weeks. in the 

(meanwhile, the operation of the 

. 	 impugned order dated 15 • 12.200 and 

I4P&2 	> 	
16 • 3. 2001 shall 	suspended 

7until furthet orders. 
jt 

. 	 List on 25.4.01 for orders. 

A-7  

lm 

•1 v.t c.  

Mnber 	 Vice-Chairman 
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0.A.No.117/2001 

25.4.2001 	Four weeks time allowed to the respondents 

to file written state m ent. List f or orders on 

* 	 30.5.01. Interim order dated 26.3.2001 shall 

continue. 

Vice-Chairman 

nkm 
- 

28.5.01 Presen 	: 	TheHon'b,e Mr Justice A. 

(Irnphal) Agarwal, Chairman. 

the app respodents theO C . A.  

over in order to enable the respondents 
tk-L. 

to file written statement. 
&k 	IL 	 4 9

, List on 27.6.2001 for order. 

(2 

2.7.01 Written statement has been Piled. Irs. 

• N.D.Goswami, 	appearing on behalP of tlr.8.P. 
• Chaliha, 	requests for 2 weeks time to 	Pile 

rejoinder. 	0 

List on 18-7-2001 	For 	,rders. 

1ember 
bb 

18*7*01 
•LA 

LQ 

r-  /1i 	Vio& 

-. 	 lily 

Wrjttefl statement has been filed. 
..M.C)ad* learned counsel for the 

applicant prays for 3 weeks time to file 
rejoinder. Prayer is allowed. List on 
8.8.01 for orders.. 

Meanwhile, interim order dated 
26.3.01 shall continue till the next 
date. 	

\ LUL 
Member 



O.k. 117/2001 

ut  tneRegj.stry. IDate 	
Order of the Tribunal 

25.7 .2001 Present • The Hon 'ble Mr .Justice D.N. 
Chowdhury,Viceu.Chairman. 

ie Roxftiff Mx 
Aft 

2ç 	.2D1 	%'hk 	I: 
52 

& 
jze dV 1Tu- 

The matter was tak€n up at the 

instance of the learned counsel for 

the applicant and posted for orders. 

Mrs M.D.Goswarni,learned counsel for 

the applicant submitted that Snt. N. 

Bhattacharjee, Inspector, Moreh L.C.S 

under Imphl .Cstoms Division j5 

retained uepresent place of posting 

in partial mTfication of the office 

Order N0.19/2000 dated 15.12.2000 vide 

( order N0.34/2001 dated 2.7 .2001. The 

Order N003412001  is accordingly kept 

oh record • Also heard Mr A.Deb Roy. 

learned & .0 .G.S.0 for the respondents. 

In that view of the matter the appli-

cation stands dismissed as not pressed.. 

Vice-Chairman 

pg 
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IN HE C NTRAL ALMI14ISTRATIU TRIBUNAL 

GUWAHATI BENCH s:: GTJWAHATI 

( An application under Section 19 of the Administrative 

Tribunals Act, 19 65). 

Title of the Case 	 : O.. No. 	4J 	/2001 

Mrs. Neiphal Bhattacbarjee 	: Applican.t. 

Vs- 

Union of India and others 	Bespondente 

INDEX 

iNo. Annexures  

1. 	 Application 	 i - 12 

20 	 - 	Verification 	 13 

3. 	 1 	.,v- 	 4— 	I 

4' 	 2 	A  copy of the impugned order 	 4 
ftiwA.  of transfer and posting 
dated 15.12.2000. 

5. 	3. 	Office tv!emorandu.m dt. 24.6.85 	4-C 

69 	 4 	0 ffice Memorandum dt • 21.8.89 

7. 	 5 	1epresentation dated 19.12.2 0  

51 	
6. 	3L1 	 J 4A / - 2 OJ 

Piled by 

Advocate. 

/V 	22a/ 
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IN TI1I CEPRAL AiliINISPATIVL PRIBUNAL 

GUAHATI BEIWH ::: GUAHMI. 

An application under Section 19 of the Administrative 

Tribunals Act, 1985 ). 

Mrs. Neiphal Bhattacharjee 

ife: of Shri Debashis Bbattaoharjee 

Inspector, Land Qistoms 

Station Moreh 

C/o Mr. C. angeo 

Dewlabland 

P.O. & P.S. Imphal, Manipir. 

AND 

1 • 	Union of India 

Through the Secretary to the 

Government of India, 

Ministry of Finance, 

Department of 1evenue, 

New Delhi. 

2. 	The Chairman 

Central Board of Excise and Q.ietoms 

Government of India, 

Ministry of Pinance, 

Department of 1evenue, 
New Delhi. 
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Oonnnissiorier of Qistom 
Gu 	 nc1 

N.E. Region, Shillong. 

t4%11 SS 

 

Comznissionerjof Qstoms 

N.E. Region, Shillong. 

50 	Commissioner of Central Excise, 

N .E • Begion, Shillong. 

DETAILS OP APPLICATION 

Particulars of orders against which this application 

is made 

This application is made against the impuned order 

of posting and transfer isied under office order No. 19/2000 

dated 15.12.2020 whereby the applicant is sought to the trans-

ferred and posted from ?orch LOS Imphal Qstoms Division to 

Statistics Branch Headquarter 9 Office, Shillong and praying 

for a direction upon the respondits to allow the applicant to 

continue either in the present place of posting at Morch or at 

Imphal. 

Jurisdiction of the Tribunal. 
-- 

Pht the applicant declares that the subject matter 

of this application is within the jurisdiction of the Hon'ble 

Tribunal. 

/tVt 
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30 	 Limitation 	- 

The aPPlicant JUrther declares that this application 

is made within the limitation prescribed under Section 21 of 

the Administrative Tribunals Act, 19 85. 

40 	 Fact s of tbe Cag_e : 
4.1 	That the applicant is a Citizen of India and a 

resident of the address given in the cause title and as such 

be is entitled to all the rights and privileges guaranteed 

under the Constitution of India. 

4.2 	That your applicant is a Scheduled Tribe lady 

presently 'working as Inspector Land Customs Station Morcb, 

in the State of Manipur under the Commissioner Customs, 

Shillong. The applicant initially joined in service on 

14.7.1979 and during her service carrier she was transferred 

and posted In different places in the North East 1egion and 

the brief particular of Transfer and posting are given below ; 

51. No. Station 

1 • Customs Preventive 
Unit, Iniphal, 

2. Customs Preventive 
Post, Churachaudpur. 

	

From 	To 
	 Remark 

	

10 • 2 • 88 
	

Sept/91 
	

on promotion 

October/91 10.1.93 

3. Divisional Office, 
Technical Branch, 
Imphal. 

11.1.1993 July, 1995- 

4. Customs Preventive 	August, 1995 28.02.96 
Unit, Moreb 

5 • Central Excise Tange 01.3.1996 	Sept/96 
Tin aikia Division. 

6. Central Exoise Divi- 0ct/96 	May/97 
siona]. Office, Tech. 
B ranch, Si lohar.  
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7. Customs Divisional Office 	June/97 	Dec/97 
Technical Branch, Karimganj 

8 • Qistoms Divisional Office 	January/98 29.4.99 
Technical Branch, Iniphal. 

9 	Land Customs Station Morch 30 94.99 	Till date 

From above it is suite clear that the applicant 

was posted in the present station at Morcb only with effect 

from 30.4.99 and hereby she has completed only 1 year 9 month 

at Morob. 14hen fixed tenure as per transfer policy is 4 years 

as framed by the Board of Central Excise and Qistoms, New - 

Delhi, Government of India which is issued under letter bearing 

No. '35017/28/92-AD-ITI-u dated 30.6.1994. It is relevent to 

mention here that the applican.t belongs to Executive Officers 

cadre and also belongs to Non-Gazetted Group-a cadre as per 

the transfer policy dated 30.6.94 it is categorically laid 

doi that the period of stay of on officer of Executive Cadre 

at one station should Id normally be four years, however it Is 

also stated that transfer may be made earlier if administrative 

requirements compasionate so necessiate. The relevent portion 

of the policy is quoted below 

*1, Group 'C'nnd G roup 	Offioers * 

(1) Terio,d 2f stay at one station t 

(a) Executive Officers S The period of stay of an 

Officer at one station should normally be 4 years.. 

Transfers may be made earlier if administrative 

requirements or compassionate grounds, so.necessjate. 
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(b) Ministerial 0 iflcers : hile Lini 

are also liable to transfer, like Executive Officers, 

routine transfer of Ministerial 0 fficers from one 

station to another should be avoided. However, 

Ministerial officers are liable to be transferred 

from one charge to another at periodic intervals." 

From above it is also clear that the applicant is 

entitled to stay at the present place of posting atleast for 

a period of 4 years • It is 1rther stated that in the said 

policy also there is a clause in pam 3 that posting of huband 

and, wife should be made in the light of the memorandum dated 

3.4.86 isied by the Department of personnel and Training office 

Nemondmm dated 3.4.86 aibj eat to administrative requirements! 

exigencius • In this connection it is also stated that she had 

married to Shri Debashis Bhattacharjee 3iperintendent serving 

in the same department as Superintendent. In thus connection 

it is ought to be mention here that the liisband of the Shri 

Bhat-tacharjee was also posted at Morob prior to posting of the 

present applicant, but her husband was transferred from Morch 

to' Shillong vide order No. 18/2000 dated 15.12.2 000 . The 

applicant being a scheduled Tribe lady officer and a peinanent 

resident of Imphal presently suffering from various severe au-

ments more particularly finding of her azfferings are as foLlolis  

as detected on 15.7.99 from Kotharj Medical Centre, Oalcut%a. 

" 1te of collection of sample :8.7.99 
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"Date of collection of sample S 8.7.99 

Date of reporting 

RNA : DETJCTD. 

Remarks if any : 

Points to be noted : 

•l • 	I_, '7  .t. 

Postive assay helps in detecting the presence 

of HCV genome prior to Seroconversion. 

Positive assay detects chronic viral replication 

among seropositive subjects. 

Positive assay helps in the detection of oases 
who will bene fit from Interferron Therapy. TWill 

also help to monitor "* 

arlier it was detected as folls after necessary 

medical tests are carried out in AADARSH Laboratory (Clinical), 

Imphal iki the basis of report dated 7.7. 99. 

I,  BEPOR 	0 N 

GROSS 	 $ A few irregular grey white soft tissue pieces 

altogether about 0.2 cc ; All embedded in one block 

1IICfl0 	: Serial sections consist of fragments of colonic 

mucose including the msoularis nluoosae • The 

surface epithelium Shows superficial ulceration 

in one of the fragments. It also Shows a mild 

infilirate or lymphocyles and neutrophils in 

focal areas with some loss of goblel cells. 

- 00 ~/ 11 WE O""WOMINAR 
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The lamina propria ShOWS a moderately increased 

number of plasma cells and lymphocytes, a sparse 

infiltrate of neutrophils, occasional eosinophil 

and miorohaemorrhanges. The musoularis nnlcosae is 

bypertrophie d. 

No crypt ab sce ss/dilatation/alrophy/elongatlon, 

Parieth cells, thickening of the basements membrane, 

i.bepithelial collagen deposition, increased mitoses, 

micro-thrombi, granuloma, intranuclear inclusions or 

evidence of neoplasm is present. No. M1 is seen in 

the HE or PAS stained sections. 

Features are giggestive of NONE, BACTERIAL IMM 

COLITIS. How ever a follow up biopsy may be necessary 

to iule out the possibility of an early stage of 

ulcerative colities. 10  

The applicant Is still suffering from the above 

desease and how also under continuous medical treatment. Nece-

ssary medical certificates in support of her contentions are 

enclosed as Arinexire -1 series for perusal of the Hon'ble 

Tribunal. It is relevent to mention here that applicant was also 

under Medical treatment at Appollo hospitals, Chennai, during 

month of July 1999 necessary certificate are enclosed. 

- 	
- i 

403 	That your applicant further beg to state that now 
Morch 

she is working at r411x where her husband 3ri Debashis Bhattacher- 

jee was posted in the same department of Central Rxiose and Gus- 

toms, he is now transferred and posted athil1o.ng at - 
111/ 
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at Headquarter Office vide transfer and posting order issued 

under office order no.18/2000 dated 15.12.2 000 from Noreh to 

Shillong and accordi.ngly my husband is relieved from Moreh. 

Again vide impugned order no. 19/2 00 0  dated 15.12.2000  the 

applicant is ordered for transfer and posting from Moreh LCS 

Ox stoms Divi sion to statistics Branch Headquarter Office, 

Shillong. It is stated that your applicant never sought for 

any posting at Shillong although the order of posting of the 

applicant might have been passed with the view of intetition 

to accomodate both husband and wife In the same station but 

unfortunately the present position of health condition of the 

applicant does not permit to move or to stay In a place like 

Shillong 4iich is situated in a high attitude , It is relevent 

to mention here that the applicant not yet completed her 4(four) 

years tenure under Oistom Coinmissionerate since she has joined 

on ly in the month of June 1997 under the Ox stom Commissionerate, 

more over applicant joined only in the month of April'99 in the 

present place of posting at Moreh, therefore he has not yet 

completed her four year tenure at Moieh, therefore she is 

entitled to retain In the presit place of posting till oomple 

ssion of four years tenure. It is A catagorically submitted 

that the applicant seeking retention in the present place of 

postin at Moreh or praying for her posting at Imphal under the 

Qistoms Division especially on health ground moreover applicant 

is belong to Scheduled Tribe community, as such she is entitle 

to be posted nearer her Home Town, in this connection it is 

Iv;  4~7/G 
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- 

ought to be mentioned were that applican is a group 'C' catagory 

of Central Governrnent Bnployee as such she is entitled to proteoti 

on of office memoran.im isaied by the Government of India under 

letter No. 36 026/3/85 -']J(SOT) dated 24.6.85 and O.M. dated 

21.8.1989 • Therefore the applicant is being disoreinentated in 

the matter of posting and transfer as because she is now sought 

to be transferred from Moreh to Shillong before completion of 

her tenure at Noreb in view of the transfer policy dated 30.6.94 

issued by the Board of Central Thccise and Customs, New Delhi 

and more so when her seyere ailment is brought to the notice of 

Sri K.K. Das, Commissioner Customs, Shillong by her representation 

dated 19.12.2000 but the same was not considered by the Commi-

asioner and the same is also pending refer the Commissioner till ti' 

filing of this application before this Hon'ble Tribunal. It 18 

catagorioally wbmitted that till filing of this application 

she has not yet received any order of reliving her from Moreh 

In view of pendenoy of her representation but applicant is appre 

bending release at any momenty, in the circumstances finding no 

other alternative, the applicant being a permanent resident of 

Imphal praying a direction upon the respondent to allow her to 

continue either at Moreh or at Imphal till the tenure of 4 (four) 

years is over or atleast for a Itrther period of two years. 

Copy of the 1mgned order of transfer and posting 

dated 15.12.2000  as well as O.N. dated 24.6.85 and 

O.M. dated 2198.89 representation dated 19.12.2000 

1v 



I 
Tribu*1  

2 
-10- 

are enclosed as Annere-2 9  345espectiv 

4.4 • 	That by order dt • 16.3.2001, the representation of the 

applicant has been rejected by the Deputy CommissionAa. 	& 'eta 	 - 
Central Excise, withou assigning any reason whatsoever, the re-

jeotion order is cryptic, non-speaking and the same has been 

passed without application of mind, as such the impugned order of 

rejection of the representation of the applicant dt. 16.3.200ij 

liable to be set aside and quashed. It is stated that.tbe appli-

cant is working at Mori L.C. Station, and the impugned order of 

transfer and posting has not yet been effected but it is apprehende 

that the same may be effected at any moment. 

Copy of the rejection order dt. 16.3.20 01 is enclosed 

as knnexure- 6. 

4.5 	That this application is made bonafide and for the ends 

of justice. 

50 	 grounds_for Relief with legal Provision. 

50 	For that the applicant is suffering from severe ailment 

as such it is difficult on the part of the applicant to stay in 

a very high attitude at &iillong on health ground. 

5.2 	For that the applicant belongs to scheduled Tribe 

Community as such she is entitled to get her posting near her home 

toai as per office memorandum issued by the Government of India. 

6-3 	For that the applicant praying for a compassionate pos- 

ting either at Morech or at Imphal on health ground or modi1ring 

the impugned order of posting dated 15.12.2000. 

5.4 	For that the impugned order of transfer and posting 

dated 15.12.2000  has been passed in total violation of professed 

norms and tr ansfer policy. 
,4/tA,4 
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5.5 	For that the applicant posted at Morech only in the 

month of April 1999 and notyet completed four years tenure as 

required under the transfer policy. 

	

6. 	Details - of remek exhausted. 

The applicant beg to state that there is no other 

alternative remedy under any rule available before the applicant 

them to approach the Hon 'b le Tribunal by way of filing this 0 .A. 

The applicant Iirther declares that she had not previot-

sly filed any application, writ petition or suit regarding the matIm  

in respect of which this application has been made before any cour 

of law or any other authority or any other Bench of the Tribunal 

and/or any,  such application writ petition or pending before any 

of them. 

Reliefs sought for S 

In view of the facts and circumstances stated In 

paragrah 4 of this applicant, the applicant prays for the V 

followm3nre1jefs : 	 V 

8i1 	 That the Hon'ble Tribunal be pleased to set aside t1 

impuied order of transfer and posting dated 15.12.20 00 ( Annexu.re 

so for the applicant is concerned. 

8.2 	 That the Hon'hle Tribunal be pleased to direct the 

respondents to allow the applicant to continue either at moreh or 

at Imphal, Ou..s-tonis Division on compassionate ground till the term 

is over 

8.3 	 That the impuied letter dt. 16.3.200 0  (Annexure 

rejecting, the representation of the applicant be set aside and 

quashed. 	
/V" 
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8.3 	 Costs of the applicant. 

Interim order prayd for : 

Daring the pendenoy of this application the 

applicant prays for the following relief : 

9.1 	 Hon'ble Tribunal be pleased to stay the operation 

of the impigned order of transfer and posting 

dated 15.12.2000 ( Amexure — V ) so for the 

applicant is concerned till final disposal of 

this case. 

. . ...... .. ... . S. • • SI II 0 •S • II I • Is s . I 

This application is filed through Advocate. 

Particulars of Postal Order $ 

 I.P.O. No. 

 Date of 1ssue 

Isied from 

iv. Payable at 

: G.P.04 Guwahati. 

: G.P.O., Guwahati 

12. 	 List 0 f enclosures S 

As stated in the Index. 

Verifioation......... 



6 

7 	;l 0 	
Cer 	 ' Trjb 

I r 

1.13 - 

YiRIFICAT ION 

I, Mrs. Neiphal B1ttacharjee, wife of Sri Debashis 

Bhattacharjee aged about 41 years, resident of Dewlahiand , 

T .0 • & P.S. Imphal, Nanipir and 'working as Inspector, Ind 

Costoms Station 1oreh , applicant in this original application 

do hereby verify that the statenients and declare that the 

statements made in paragraphs I to 4 and 6 to 12 are true 

to my IQiowledge and those made in paragraph 5 are tme to my 

legal advice and I have not auppresed aby aaterial fact. 

d I sit this verification on this the 3-ay of 

J-amaity, 2001 at Guahati. 

Iv 
Siature. 
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21, Greams Lane, 011 Greams Road, Chennat - 
600 006 Phone 8277447, 8274749 

AME Hr.N.Bhattacharjee. 	Unit No 646100 	7/1504 	Recdved on 26/07/99 

ge 	39 	Sex 	F 	 Ward/OP A-244 	 Reporftd on 31/07/99 

urce of Speclmcn 	B1.00d 	 Percrrtd ty 	 s ka 	Mlcto,No Hep-479 
. 	 .. 	 .. 	 . . 	 ... 	 . 	 . 	 . 	 .. 	 . 	 . 	 . : 	 . 	 : 	 .. 	 .- S. 	 • 	 • • 	 . 	 . 	 . 	 'S 	 • 	 S  

SEROLOGY/IMMUNOLOGY REPORTi 

Test 	 JResuIt 

STO 	 I, 

7. STH  
W;DAI 	

SPAH  

SPH  

OX- K 

WElL-FELIX 	 OX 2  

Iy 

	 OX-ic 	 - 	
t 	 1 

BRUCEILA AL3ORttJS AGGLUTINAflOf'  

enfrig  01 ,  

PAUL E3UNNEL 	 (onflrrlatory  

'4B A  

An'i Has A 	 PositiVe 
HBV MARKERS 	 HBc Ag 	 Negative 

An'i IIBc Ag 	 Positive 	 4 

	

- 	 Ant' }-1 8c (I) 	 Negative 	I 

ANlI t-IFV !ISMJ = 

ALPHA FOETO PROTEIN 

(ARCINO EMBRYONIC ANtIGEr 

ANTI HCV EtA  
I 

I 

j. 

: 

Dr. M A THRUNAR044, M D 
Comments 	

• 

41: 
1 
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ApóIIôl-lospftals 
ItwIs V'eIIe stri6e, In modem medica,. 

21, Gteams Lane, Off Groams Road, Chennal - 600 006 Phone 8290200, 8293333 

JAME Mrs N Bhattacharjee 	Unit Ho 	646100 	 Received on 27/7/99 

Ace :: 	 Sex 	'Fernale 	Ward(OP: 083 	 . 	Reported on : 	30/7/99 

. ............................•; 
	. .• 

S6i,rceofSpeqmen 	Blood 	 Referredbj Dr S. EaS)'ar 	Lab No 	1582/99 

	

- 	ScREENING FOR AUTO ANTIBODIES BY INDIRECT MMUNOFLUORESCENcE 

TEST 	 RESULT 

::ANTINLJcLEARANTIBODYHep2 	 . 	. 	.•. 	EGATVE 

.AN11nD?IA 	 4 

	

-. 	 •. 	 - 	
- 	 : 	

•:: 

	

ANTI t4EUTROPIIIL CYIOPLASMIC ANTIBODY 	 I 	
I 

. 	
•.- 	.. 	................ 	: 	!- 

ANTI MITOCHONDRIAL ANTIBODY 

ANTI SMOOTH MUSCLE At1iBODY 

:NT1j Pt!BODY. 	
•r 	 . 	 . 	 • 	 . 	 .. 	

: 

Nil $'ARIETAt. CELL ANTIBODY 

ANY BY T SSE'1-SU'E 'ETHOD IS DETECTED IN A SMALL PERCENTAGE I 	 i  

OF NORMAL ELDERLY INDtV1D&JMS P I'O' It 'MUNE DISORDERS LIKE DIABETES GOUT 

AND IN AUTOIMMUNE DiSEASES 
, 	." 	, 	'.4 	.' • 	- 	4 4 	 r  .................. 	. 	. . 	. 	I 	. 	: 	..• 	. 1 - 	• I. 	 •• _ . 	• 	 • I •• 	• 	- . 	L. 

	

-- 	 -. 

- 	 ' Dr. RMA MANI, MD 

1.. 



.ApolIöHôsPitàIS. 
medicare I 

NAME P4rgTh%FF7rharjPe 	
Und No 646100 	7/15o4 	Recetved on 31/7/99 

IFF, A 244: 	Reported on :2/8/99 
Al 

. Ret by. 'Dr.Ehakkar 	• : . 	Micro No. : 	U 7778 
: • . Sourceof Specimen: . Urine 	• 

.. 	- . 	 CULTURE & SESITVITY REPORT 	 ' 

Smear (Gams) 
,- 	 No pus cells or bacteria seen. 

•.i. 	_. ,ss, 	 e 	r' 
Colony count 

.. . . 

:*: 	: • 	: 	• 	• 	 0 	 • 	• 	• 	
: 	. , 	• 	bij 	Susceptibility Pattern : • 	 : 	: 

. 

•9 	C Cc 

z 	----------------------- 

-. 
. y 	 c !o'9= 2 o 

> 	 E 	° 	C 	C 	 • 	 • 	0 	 C) 

-. 	 CO <3o o<LoL)oZZZO_JcrZ 

o, g  rowth 
r 	4 

V 	
( 

a 

F 	
I 

I 	 I 

_______ - -- 	 ------------- 

- CODE. H: Heavy M 	Moderate SC : Scai'/ S 	Sensrtie 1 : Pasas.a't 	h4 emed ate 

Ampscitjitls class disc for Amoxycin 
I 	racycline s class dsc 'cr a1 	ac¼cilfles 

M.A, 	UNARAT2N MD 
Lf4 I 	 a A 	 I a 	 a 	r 	 aDh 	IT 

- 	...'. '."..-'. 

I 



MOUNTING CHART 
AH-QF-WS-0922 

/ .tvzt1e. 1t3c 

T 

* 

l 

HOSPITAL NO. 

Apollo Hosptals 
—is...... y- 	b. 

21, Greams Lana, Off. Greama Road, Msdras-600 006 Phone 8277447/8217059/8277052 Extn 9 

E:MSIe1Phl Bhattacharj+IJnitNo. 	646100 	 Received on:27/7/99 

: 	
Sex: Female Ward/Clex A244 

. 
Repoued on: 2/8/99 

:eóf Specimen Rlood j 	Refeued by: 	Dr haskar f Lab. No. 	Cr34199 

MISCELLANEOUS TEST REPORT 

STIGATI ON REQUESTED CRY OGLO BULl ? 
I I 

1 1 

.... .I.. (• 	 -, 
.. 	 . 	.. 	 . 	. ... . 	. 	- 	. 	. . 	 .. 

I' I 

( 
I  

JLTt 	After 24 hoursj 	= 4 

After 1 7 days 	= 	tCTIV 

I 

I 

;/I,:' :-;• 	 :. . ... . . 

........... 0 

.. 	 -.. 	 .... 

TRANSPLANTATION 
.1:. .• 	IMMUNOLOGY 

\Dr. RAMA MAPJ1-M0 



I tr 
AH-QF-WS-0927-ç 

:.. .. 	 . 	. 	 . S  

: 

DISCHARGE SUMMARY I D 	NO 	646100 
- 1NTERN\L MEDICiNE JNIT 

MRS N. 	LHAl 1.tJ4(kJEE IOUM NO 	244/% 
NAME 

M 6 AVENUE P.O. 	P 	P.S. GE :39 YRS 
ADDRESS SEX . FEMALE 

IMPHAL-1 
MANIPUR 

SSSSS S SSS SS SS SSSSSS SS SS SS S S SSSSS SS S SSSSSSS S SS S SSSSSS SS S S S S S S SSSSSSS  CONSULTANIT 	 : 

,REFERENCES 10 	 DR COL 'RISHNA'I q  6AL1ROENTELOT. 

DATE OF Dt'11SSION 	: 25.07 99 

DTE OF DISCHARGE 	: 03.08 99 

	

. 	

.. 	 . 	 . 	 . 	

. 	 . 	
•. 	 •. 

DIjj 	
HEPATITEE, - E (RECOVERiNG) kit  

Ms h ttcarJ9e who was found Hepaties ' 

B positive elsewhere 
was adnittü for further evalLlatiofl 	Sh 

also aiven histor of frcquent cpodE2 o+ IDDSP motions since I 

month. 
I 	

I 	 I 

LFT ShOWS GGTP/SGPT to be arot'nc3 70 tb 90''with 'normal Serum 

r' 	hilirubin and Serum protein 	CoiuiiOfl pofiIe was nprmal. 

- ½1-.••.......... 	. ... . 	. 	
. 1 	................ . 

,Hbs Ag was seen posit ive in the 	r1ier\ reports but is negatiVe , 

Antis Hbs 

	

	
nd end an ti 'Hoc' are dteted' nthrating recoyea 

I 	
1f 

- 41 
Al 

)rged €Ot be urder 
r 	iinth4I 	er prc.I I5taflc 	

th? 	1 	
, 	

, 
ge 

qi 	.pjlY. LcJ. 	. , 	I" 	 , ii., 	
*1 • 

.... 	. •. .-, . 	 . 	. 	 . - 
£3ecostll e 	L 1  tince d 	I 	io', I 

'it' b 4 iy  

1 7. f 	
ev 

	

W 4v 	'crm,  ph  

jr 

RgIt1. * 	I 	 I 	 I 	 . 
- •It 	 . 	. 	 ............ : 	.. 

GEPI'S LANE CF-ENNA 	06 t 600 0 - 
PHONE 8293333 8290200 

•.: 	 . 	. 	.. 	- 	. . 	- 	. 	. 



21, (,rcams Lane, Of Greams Rood Ckeinai 600 
	 293333. 8290200 . 

NE 	Bhattacharjee 

A9e::39.. .yrs 	Sex :e ma:1e  

Source of Specimen 

ivd on: 

Reported on: 

Pathology No.7030/99 

SURUR.JL ypInuLJw"-' 

Spéiñefl..;1 (needle) b1O'5Y 	
,';•. 

I  

MacroscOPiC description Single linear browniSh piece of tissue measUring 1.5 cm 

_ 2 111.  

	

•... 	L 	 . 	,. 	 .  J '4 

j:.: :.?' 	
. .: r.... 	

'•• 	
- 	 :' 

.MlcrOOPIC description: SettQfl shW 5triP o. liver tissue with
f eSSflt1 1 Y 

preserved architeCtre er< -the pta1 tract5 showing 
minimal ncrc 

in round cellS along iith 
very rrniTral JoLvlar roUte cell jnfjltr 

Very rninirr.al portal fibrosis is seen. 
I ;  

	

I 	 I 	
I 

I 	 I 	 I 	I 

	

- . . . 	. 	. 	. 	 , 	.. 	. 	

I,'I .  . 	 - • 
	• 	• •

R. 

I 	 I 	 I.  

	

•.. •- I •••• 	. 	
. 	 : 	

1 

_ssi0;'brcn. 
-etit. sta!e 1 wltti grade 0 , act1vitY, livc 

needle 	cs • V 	
I 

fkz 

	

14, 	

J 

'I 

............. Lr Ahok PerameSwarafl MD 

Patholo 



Iô Hospitals 
y 	d.s bi uo .s4. 

21 Greams Lane. Off. Greams Road, Cbennal-600 006. Phone: 8293333, 8290200 198640 
AME Ms 1  Bhattacharjee 	 Unit Ho : 	 _____ 	- 	Received on' 

25 7 99 

Sex: 	F 	 WardIOP : 	EV..R 	 Reported oni 	" 

Murce of Specimen 	Blood 	Ref erred by 	C 7 '  0 	
1 
 Lab No 	137 

HAEMOGRAM REPORT 

Heemoglobin 	1 1.2   	gm% 	 RBC Count 	 MIllloncmm 

Packed cell volume ' 	 MCV 	 Cu 

WBC Count 	4,300 	!cmm 	 MCH 	 uug 

Platelets on smear 	 MCHC 

Platelet Count 	 jcmm 	 Reticutocytes 

ESR 	 mm/hi 	 Parasftes 

Nucleated red cells 	 /100 WBCs' 

Differential Count 	 Red ce1lnorphology i 
Myeloblast 	 Hypoctuoinia 	 I 	 'tf1 Jovweti Jolly bodies 

Ij 

.4 	T' Protnyelocyte 	 .. Miaocytos 	 i Cabot ring 

Myelocyte 	 Ancytos,is 	 Schistocytes 

Metamyelocyt. 	 % 	PoskaIocyto54s 	 Tear drop cells 

Stab form 	 Macrocytosis 	 Fragmentation 	- 

Neutrophil 	70 	 Basopilic stippling 	 Rouleaux formation 

- Lymphocyte 	19 	 Target cells 	 Spherocytes 
.:::.............................................. ............ 	 •.;, 	..................,. 

Eos nophil 	''3 	. 	Polychromas'a 

Monocyte 	
... 	 1'o1etS c1w,ed &rd adeqtate 

Basophd  

Impression  

I 	 \ Signature 

--- 	 . 

Comments 
	 t: 	

Dr.M.A. THIRUNARAYAN, M.D. 
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Náme:HRg 	BHTTACHARJEE . .• 	 'X•. 	. .. 
Aoe 	19  'nt t4o6461co L 	No 	916F 
R,E'/DR EHASp 

F. 
Vchr.Dt26/O74,99 

JP-f40. 	7Jji(4 	Wrcj-4d A'44 
Dfl ,26/o7/99 

U?turp 	-f OO.OflI2/(I7/99 
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FAECES EXASIJNATION 
I I  

1ACROSCOPJ 	: 
Colour 

Pr own 	 vI Con.i'ty-iry :Semi-jjJ 
. 

- 
. . 

tlJCROScflpIc I 

Cr1j 
RE(Cc ?lil 
Vn.tble flttr,r: . :; : :Ah5ent1 	 . 

7 
•' , t. 1 

. 
.. fJv1 	•. 	 . _) -... 	!nt. 	. 	•. 

•. 

.. 	

•1' :....... . . 

. 	1 ;•;';j4: 	 ... 	. 	t. ';!- .;: _ 	. 	. 	1k. 	L.ti;i'. 	i • ::.::.. .,. 	
0111. 
 I  

Iq 

: 	 ,..... 1 • 
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3  xi I-: 	; '1 	I 	14 I 	1L8$J 	
•ILst 	

II 

20  
a. 	 ;III  e;i 

_!- 	• _ 	- 	 - _r j 	 . .- 	I 

$13 : 	 I 

IC  

-41 

	

9fU8E(GULOsIS 	Ab 	 I 	' I 

....................,. 	 ,IS 	 ... 	-. 
m 

fq  

— 	

7k DFMA  TH1RUNARAYANMO 



tIaee:tlRS..N BHATTACHARJEE 	 Unit !o:64&lQO 	Lab No 917U 

1ie 	 Se'4 : F 	 Vchr.t4D 	 Vchr.qt26/O79 

RBVRHA9AR. S tif) 	 Re.on76/ cd 	O?199 

P-44o 713.504 Wrd-f4ed A 244 	 Reoo.On'26/07/99 	(ei 

44t*r-P Qf Snec3,nefl 	IPTtIE 

- 	 URItfE EXAMINATION 	 "I  
L • . 	 .-.:.. 	 :- 	

- 

- 	
L 

Sn t3ra't" 	 : 1u15 

Lolour & 1rnorenCY : Strew 	
C1er 	

1 

ReCtiDr) 	 4L1thC 

Sunar 	I 	
- 

- c  ce Atone 

-- 	 131 F'.umpfltE e 	, 	
1' 

W . 
c 	. 	 , 	r 

- 	 UrobtlanoaPrt 	 11oTh2'i 

.. 	
-' 	DEPOSITS 	

I 

- 	 I 

Pies Lc1I 	 - 4-b lh !P f 	 - 

EoitJieIt'I (1I5 	 4 	ih çif 
Cicca 	on•.  ..:. ç ..; 

- - 	 k- 

. 	(ls( 4 
 

I 	S flI 

I 4 	rN 

: 	
2 

$ 	j r ' 	
: 	

i 11 	- 	£1 • 
£ I 

• 	 ihj 1 

• '; 	
,- 	r I¼ 	,IJ 	3  ai :' 	 1.1  

.. 	 .• . . 
 

1UERC1JLOS1S 4.M/bI 	IçG 	I 	k • - 	 3 4 1 	_., 

t 	 taM 
• 

-* • 	 2 " 
omments .r 	 1 	 D( M A TF 

'2 • E 
--.- 	:1 	. 	........................• 	 ___•_•. 	.•!. 

••...., 	- 	V 	 . 	-. • ...-•- 	........... 	 '-:- 	i: - 	- 	. 	 .. 
- 	I 

4 	 1 	 - 

1 
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(2- 

1!jT1 	1 j I.i! .1k.  
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II  

II 	
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- 	. 	::4.t1v .t 	
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• 0• 

ME t4rs.N.Bhattacharjee. UntNo 	646100 	7/1504 t Recetvedon 26/07/99 
9 	39 	Sex 	p Word/Op 	A-244 I?epocted on 	26/07/99 
irce of Specimen 	Blood Referred by Dr.Bhaskar. 	' Micro NoRp-3051 

SEROLOGYflMMUNQLOcy REPORT II  
Test 	 . Result 	- 

. ASO.(Anti -Streptoiysin-Q) . 	. 

CRP (C Reactive Piotewi) gative - 

PEUMATOIbFAóIOR , L 	:.: 	. egattve:' 	•-.' 

- 	- hoe-Woaier (DAT).  
• AntI Thyrbgk,btjin :- 

AUTO ANTIBODIES Anti Mcrocrnd 

Anti Se .., 

• 	. I - jA 

IMMUNOGLOBULINS 	. 1j.G 	. 
• 	- 	. r 	• 	. 	. 	• . ilia 

Total 	. 	Pcen? 

(F1aemolyflc) Ccrc . 	.• 	 . 
COMPLEMNt  tj 

p  
C r R.••_ 

'I4lI4 

. .; 	 . .. 
PREGNANCY TEST (B1644Cc .!rne)  

TOXOPLASMA 	'- 	 •. 	 •• . 	 ..•, 	. 
RU8E11A 	. 	4Ab• 	:: 	•: 	. 	. 	- 	•.- 

. . . 	. 
CMV vtongoio Vh.-) 
HSV - A 	Srt 	V'rj 4' 	 £ 

IA •- 	_________.• ......... • 	______ 
TUBERCULOSIS 	Ab IG - 

k,M 

A. • 

. 	 - 

D M A THiRUNAAyAN M 
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Narne:MRS BHATTACHARJEE 	 - 	. 	L'tjt fc 	: 	 : Bioiio 637A 

	

Sex : F. Vchr. 140 : 	• 	Vchr..0t25/07199 . 

Ref.I3DRC H () 	 Rcd.. on  

IP—No: •... • 	:. 	Wrd-f3ed: EMR 92 	 . . 	Repo. 0n2:25/07/99 . •• 

.T:18mi : BLOOD 	• . 	: 24 Hr.Lab—Ho: 	 V. 

. 	
. 	 U F (: .)•P 	-1 *•-;••; 	f:() 	 . 

-..-... 	. 	 . 	 ... 	. 

RESULT 	t4ORMAL RANGE 

	

Bi I iribtn iota) 	0 6 tgidl 	0 5 	1 

	

A I ka I in e Pbo5Dha tase 	 94 lU/I 	Ne Born 8 Trs 15650 
8 rS - 16 Yr 	15 S0 

Above 16 Yrs 	:15-215 

	

lot.al P otIr 	 64 
 

	

AIbu.iin 	 4 C  

	

Globul ut 	 2  
. . 	 . 	) 	•h. 	. ,. 	-. j "• ....£'. ' 	f. 

((1 1 	 72 .tJ?i 	i ..t 	5 	z '35 ' 

' 	:. 	'r•: ..: 	: 	. 	( 	 j;.. ? I0 1U(t 	10,- 

fl 	 1 	

ne 	 It 	" 
I 	 I 	 B1ochern15t..) 

". 	 ' 	 . 	 . 	. 1 	 (0 	S):Subr.aniáiarnY 

. 	 . 	 . 	r 	. 

I 	

i 	
r 

I 	 I I, 

..it.. 	 . 	 . 	 . 	 - 	 . . 	 - 	. 	:.. 	.. 	 - 	 ., 	 . 	 •. 	 . 	 . 

4. 	
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k"~ O.U. 	AI 
Name:MRS 8HTTACHRJEE 	 (mit No 	 Bio-nb :637 

39 	 F VcIu 	No 	 ,Vct,r - i)t;: 25/07/99 
1 1e-v - OIC H 	 .1'ecd. or 	25/01/99 

	

Wai'd-Eej: EMR 92 	 Repo On :5/07/99 
NaLur 	of Scj IIiCr :RUMD 24 'I ft• Li1 - No 	 - 	 - 

- 	:k:h::::n:.. 
 

f?t SUL 1 	NOfHrt 	fUlF- 

1, 	ui-p:-s 	Itt(t(fOUI 95 	SQ/dl 	• 	10 	320 
.-:. 	• 	 •,. 	 • 	. B I OO(J Ut e 28 	ug/dI • 	. 	15 	- 	 40  , 

08 	eçfdl 	0.5 	- 	1.2 
( d)tT ,  138 	(gI1 	130 	- 	145 

3 	6 	&g/1 	3.5 	S 

I  
'hIor ide 102 	iEq/t 	95 	- 	 106 

b tcr 	nat 22 	iEq/L 	22 	29 ' 

31 / 	Blochemlt,t 

V1 	s 	Subi itnan tam) 
' 

:-:.: 	 - . 	 -,. 	 - 	 - •- 	 .: 	 : J.  
- 	!..: 	 . •- 	 . 	 : 	

•:.j;- 	
;:- 

jU 

a I 	
,_• 

• 	• - 
- 	• 

. 	
0 .I,•i 	 _.: 

4 	 , - 
- 

c 	J a 
0:'0 0 	 • 0 	 • 	 • . 0 ••••  



• 	 . 	111f 

• 	/ j RIMS Ro4 !mpJ.J-79S()31. 
• 	i 	 Phj,es:91-385.227&J9, 311551 (0) 

	

Regd. Nt.: MNHCR10041CL/94 	 3fr_ 
NA( 	R. i i ?1NCE LX CtA  

-. 

Or. Th. Ohabali Singh 

MBBS. MD. IMS 

ofme1 4ssocMtc Pro fes;or C)? 

RIMS. !rnphjl, AJ'u)Lr 

keference No. L86 	 • 
Oäte 	19/07f9 

Name Pirs N. Bha tt ac bar ee 

H Y? 	ears Sex 

H Ttana I 	Bzr 

fcrre) 	3v 	:Ui L.M.Onqi MD,DM  

rETHOO(S) 

r[ST(3i • RESU(J(S J REFERENCE VALUE(S) 

SGUT(AST): 56u/L ilt  

S--40U/L 

3GPT(ALT): • 98 IJ/1 Kinetic 
T 	40 IJ/L 

r 	•fflJfl ,j LiIJc 

G.": 



- 	.-, 

1 •  

AADARSH 1ABOARTQAY(Cflfl'(°D 

A) KANGLA PARK M(EH PARKING 

	

MPHAL - MANPUR 	 -. 	 - 

) 230926 

R€F. NO. :- 	/23 0799 

MRS ft BFtATTACHAWA 411 ThSIF 
NAME 

ADDFE55 	 M. 0 avENUE. 

M SNCH MD 0t 
TIK.PLAT 

TES DC;r'E 	 uFNE E, 3LD 	,..ii3P, P.'Ti TM PELE1 
T 

	0LN 0RN 

REPORT O 

13.6 qm .HEMOGLO51N 	
% 

PROTHROMBN TIME 	 13 sees 	(Control - 13 ecs) 

3.PTTK 	
(ContrOl- 35 

4.PLATELET COUNT 	
. 	1 1 56,0001 CU flfl1. 

5. SERUM CREATININE 	 : 	09 mq/dI. 	(N.V 05-1.4 mq/dl) 

GENERAL BWOO PiCTURE 	 nthc0miC8 tormocytiC red cells. TLC & 

[XC.4tflfl nomal.rflnCJe. No MP or immature cells 

'teen. 

7.URINE tE 

Physical Examination 

Volume. 	 : 24 ml 

Color. Pale yellow 

Sediment. Nil 

Odour. 

Cherntcal Examination 

Pt_i cidiC 

Suqar. Nil 

Prolein. 

:)l)C 

;' 	PF 

Crystals 

Crsts. 

Epithclial ... 10 / HPF 

.. q 

: 	.' S H 
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41 IMPHAL  EN.DOS.COpy CENTRE \ 
MEDICAL GASTROENTEROLOGY 

IMI'JIAL- 795001, MANIPUR 9 0385 •230563 

Consultant: 	 A I 	A / 	 / 
Dr. L.M. ç,,,, 	 . 	Patient's Name It'S (Y' QIt AtM! Age 	Sex 
Mtifti. Mt.), I.M A ,-; I 1101 NILHoLuuy (iGI.GHAwu.) 	Adthess._. 	'4' 	-flegd No. & E)ate .. 

OPO REGISTRATION CARD 

I/2 r 
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JJhj,iiI' 

A,L-1v €j 

9 A. 

• 1 

!a 
 

Co LV 

1c?Q 
14( 

8 eQV.-L,L -  L 

0 	•. 

I .-'® 7EL'. 	
pj'/s7'L 
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iflt-2 
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IMPHAL ENDOSCOPYdENTRE 
IH( 	MEDICAL GASTROENTEROL'ERVICES: 

Thangal Bazar, Khoyathong Ród, 
Near Post Office, Imphal- 795 001 (M an lpur).  

V230563 
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LI IMPHAL ENDOSCOpy CENTRE 
11W 	MEDICAL GASTROENTEROLOGY SERVICES, 

Thangal Bazar, Khoyathong Road, 
Near Post Office, ImpiaI- 795 001 (Manipur) 

2 230563 - 
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KANGLA PARK MOREH PARKING 

,../ IMPHAL - MANIPUR 
230926 

REF. NO. - All - 350/07.07.99. 	 (D. NO. - 39/07.07.99) 
NAME 	 : 	MRS. N. BHATTACI -IARJEE 39 YRS/F. 
ADDRESS 	 THANGAL BAZAR. 
REFD.5y. 	: 	DR. L.M. SINGH MD, DM. 
TEST DONE. 	 SIGMOID COLON TISSUE FOR HPE. 

REPORT ON 

GROSS 	: 	
A few irregular grey white soft tissue pieces altogether about 

0.2 cc ; AU embedded in one block. 

MICRO 	: 	
Serial sections consist of fragments of colonic mucosa including 

the muscutaris mucosee. The surface epithelium shows superficial ulcer-

ation in one of the fragments, it also shows a mild infiltrate of lymphocytes 

and neutrophils in focal areas with some loss of goblet cells. The lemma 

propria shows a moderately increased number of plasma cells and 

lymphocytes, a sparse infiltrate of neutrophils, occasional eosinophilg and 

microhaemorages The muscularis mucosae is hypertrophiec.j. 

No crypt abscess I dilatation / atrophy I elongation, Paneth cells, 

Ihickening of the basements membrane, subepithelial collagen deposition, 

increased mitoses, microthrombi, gronutoma, intranuclear inclusions or 

evidence of neoplasm is present. No EH Is seen in the H & E or PAS 

stained sections. 

Features are suggestive of NONSP. BACTERIAL COLITIS. How 

ever a follow up biopsy may be necessary to rule out the possibility of an 

early stage of ulcerative colitis. 
1 

FOR 
toborotoni 



(3ABINA DkignosticCentie- 
RIMS Road, Imphal- 795 001. Manipur. India 
Phones: 91 -385-221609, 311551 (0), Fax: 91-385-221609 - 

Regd. No.: MNHcR/0041a194. 	. 

A NATIONAL REFERENCE LABOMIORY under IAPM QkIity contiol Proqfemrnc 	 Dr. Th. Ohaball Singh 

- MB85, MD, FAIMS 
Former Associate Professor of Pathology 

RIMS, lmphal, Manipur 

1~ 

:,- 

 

Reference No. : L48 	 . 	 . 	 Date 05/07/99 

Name 	 : Mrs..N.Bhattacharjee ••. 	 . 	 . 

cjc 	 39 Years 	 .. 	 - 	 . Sex : Female 
ddress 	Thangal Bazar 

 

F:eferred By 	Dr.L.M.Singh MDDM 	
-:: 

OflOINA- 	 . 	 - 	 .-..-. 

A multifarious Diagnostic Centre under one roof. 	 . . 	 . 	 For Rabina Diagnostic Centre 

CLINICAL LAB • X-RAY 0 ULTRASOUND 0 ECG 0 ENG 0 AUDIOMETRY 9 SPIROMETRY 0 ENDOSCOPY. j'1 
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BABINA Diagnostic Centre 
RIMS Road Imhaj- 7001. Manipurjndfa 
Phones: 91-38-221609 311551 (0), Fax: 91-385-221609 
Regd.No.:MHcR/oo4/94 	

. ..... 

A NATIONAL RCIERENCE LABORATORY under IAPM Quelity control Prbgrmme 
	Th Dhabai, Singh 

M885 MD, FAIMS 
Former Associate Professor of Pathology 

RIMS Imphal Mans pur 

Reference No. : L54 	 . 	 . 	
.. Date : 07/07/99 

Name 	 Irs N Bhattacharje 
Age 	 : 39 Years 	. . 	 •. 	

•SéFem1e Address 	1ianga1 Bazar. 	
X 

 
Rf erred By 	: Dr.L.M.singh MD DM 	 . 	. . 

 
TEST(g) 	

. 	. 	. . 	
METHOD(S) ' 	

RESULt(S) 	 REFERENCE VALUE(S) 

SERUfl AUSTRALIA ANTIGEN. 	 Positive 	 Imrnunochromatography 

• ECG • ENG • 

BAIIINA- 
4 multifarious Diagnostic Centre under one roof. 

CLINICAL  . ULTRAS 

Ct& .  
For Babina Diagnostic Centre 

TRY 0 SPIROMETRY . ENDOSCOpY. A.O 
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J I3ABINn Diágnóstk Céntri 	. 

RIMS Road, Imphal- 795 001. .Manipur. India 
BASINA 	Phones : 91-385-221609, 311551(0), Fax :91-385-221609 

Regd. No.: MNHCR/004/a/94 

A NAONAL RERENCEBORATORY under IAPM Qu&iIyCntroIProgrmme 	
.. 	 Dr. Tb. Dha ball Sing/i 

M0GS,MO. FAIM5 
Foisiur Assoda to l'iokssor of Pathology 

RIMS, Imp/ia!, Man: pur 

Reference No 	L52 	 Date 06/07/99 

Name 	:Nrs.N.B1mttacharjee 
Age 	 ,: 39 Years 	 Sex : Female 
Address 	r: Thangal Ba;ar 	 - 

Ref erred By 	r.L.M.Singh- MD DM 	 . 	 . 

METHOD(S) 
TEST(S) 	 RESULT(S)., 	.I. REFERENCE VALUE(S) 

Anti-HEPATITI C Virus Ab.: 	Positive 

Remark: 	
;• 	

.,: 

Detection with the help of lrnthunoComb. II HCV, a.rapid and 
sensitive screening test for the differential detection of 
antx-HCV antibodies directed against STRUCTURAL Core and 
Envelope) and NON-STRUCTURAL ( N52 and N95) viral proteins 
It is a useful tool for rapid diagnosis of suspected 
carriers of HCV. The results should also be evaluated in 
relation to clinical and other laboratory parameters 

J . 

Th 

I 	 / 

I , 

F' 

IIRBINR- 
A multifarious Diagnostic Centre under one roof.  

• X-RAY • ULTRASOUND ECG • ENG • AtJOIOMETRY • SPIF1OMETRY 0 ENOOScO'Y. - 

.: 	.1...... 

For Ilabina Diagno~tilentre 

CLINICAL 



7 Fulford (tndsa) Limited 

To 

1)R 1 i 	ror 

ko(ttaij i1C(jj(f CCII(F(' 	 : 
8Ifporc Ioad, 	 0 

CaIcu((I_7O(, 027" 	
PH : 45?O5. 

:Mr. Kndu - 

Warn e 

4ess 

Tel No 

Referred by Dr 

VIRAL HEPATITIS. MARKER PROFILE 

HbsAg 	
Anti - HCV: 

Ant i-Fl bs :
: (PCR) 

Afltj-Hbc 11gM:  

HbeAg 	 I  

Afltsfjb: 	
0 

HBV DNA (PCR) 
: 

0 	 LIVER FUNCTtO TESTS.' 	 0 0 

SGOT: . 	
,SdPT: 

B1LIRUBIN: 	
• 	ALP : 

PATIENT'S HISTORy 
:  

Past History: 1-110 Blood Transfusion I1/0 S

,

pouse HBV or HCV 

) Ltd. 

Oen(a'vjsfts/ 
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KOTHARI MEDICAL - CENTRE 
- 	. A SUPERSPECIALI -rY HOSPI1)KL 	 V  

8/3, ALIPORE ROAD. CALCUflA - 700 027. PHONE: 4567050.59. FAX NO. :91 -33•4567045 

Reporl 	: 	4177 	
. . . Dale 	: ••15/0 Ret.No; 	: 	67/99. 	 V 	 V  

1 Name 	: MRS 11 E4HATTACHARJEE 	. 	Aeg. No. Doctor 	: 	L1 SINGH 	
V., 	Bed No. Age 	: 	40 	 Sex: F 	. 	Class 	PRIVATE 

V 	HCV RNA. 	PCR (QUALITATIVE) 	 V 

	

= == ======== = = ======= = = = 	= = === === = == = == == = = = = = = = = 

Home Address 

0. 

Date of Collection of sample : 8.7.99 . 

Date of reporting 15.7.99 

RNA : DETECTED. 

Remarks if. any 

Paints to be noted 

I Fositiv assa', helps in detecting th prespn 	of HCV gename prior to Seroccinversion 	 - 

2 Positive ac3say detects chronic Viral replicat on among j,  seropositv subjects 

3. Fositssay .. 	a 	helps in the detection of 'cases who will 
benefit from Intprferron Therapy Will also help to monitor 

V 

V 	 DR.T.K.riAr.IRA,(MBBs Ph.D) 
V 	 .L CONSULTANT 
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GOVT. OP INDIA ____ 
OFFICE OFThE CDMMISSlONEJi  OTCU)MS 

• 	NORTH EASTERN RWLN 
1ftLLOQ V  - 

QRDERO. 19t2OOO V 	
Da 15DoQoffiber2ogØ 

8ub. Traeefer & Ploaft FdAfth & AdJuufa*sh kthe Orde of lHpcbr at 
CamnI6thn.ta of Cuii N.El*mg - Osdei RIrdtNg. 

Th, folo*Q frisfer & postkIgI , ruon & ansnts In Uw 	of kipectur of 
mejensio of Cuslc,i,e, North Euni Region , 8hbng al hereby cr}Sàrodw1h bmilwildlaft  

•
GFOO ard Uml idw Owsm  

St 	Name of the Qlflett 	 Place of Pog S/Sli 	 From 	 To 1. C. 	 DUb!i bivl6cnad.omw 	DMibn CP.F. 
• 	 Dhubii C. Excise DivMicm 	Ouwahiti Custon Division 

2 	H. P. Sharn 	DvisiI.Office. 	V 	Thsu34P,P. 
V 	 DibiuhC. Excise Division 	DIEnW%fr Ceoc Division 

3 	N. N*ndi 	 Isrond Raage 	 MQrth,C.S. 
• 	 Ouwthati C. Ex. Division 	Impbal Cu*osna Dvin 

4 	P. L. Sinha 	Nigion Rge 	 Kxj. éiwgh* L.C.S. 
Guwthati C. Lx. Divisicn 	KariogJujtusDmsion_-  

T. C. M"m 	Joth Rae 	 Ais N4/ W. Unit  
joem CExcise Diviman 	Imbol puftm DjV1SWII 

6 D. ?t bu 	• 	
8.LPL-1 Pge 	 Mhcni$4 F.P. - 	 V 	

V 	Dliubñ C.ThThe Dj,ijo 	cItjwajtj Cuton Division 
7 	P. IL Niti 	DivJ Office 	 MaCI LCS I PP 

t*ubr C.Ex. Divi 	V 	 • 	Ouwahti Cumams Division 

NC. Dtt 	 Dibcupth A/E. 	
V 	

M, Nzkf Iiitt. 
V 	 Dibrugath C.F.Y. Division  

.9 • P. K. CsJrabitty 	Divisional Office 	V TeCWSL4Adj, Brath 
• 	 V 

V 	

V 
inj M. DOW= 	Aizaw U3ton1s Diviiióii 

10 SaW 8hittachace 	ilniukia—I Range 	A.P.RQ. 	V  
Thslaka C.Ex. Division 	KaiixngIàj Cu& Dtvim 

I I Swipan Roy . 	I.O.C. Sub Range 	 Sonamuka C.P.F. 
V 	

Thsiikia C.Ex. Division. 	Apftm4 Customs Division 

12 H. Swii 	Dnibri Raige V 	

V 	HaUidganj v.P. 
V 	 V Ohubri C.E*. Divisk,n 	 Gw*hai' Customs Division 

V 	

V 	V 	

V 

V 	I 

I 	V 



133 G.C. Peka 
Dimapur Custrns Division 	Urnpur Cu4flZ Dviicn 
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/ 	
COPIES OF ORDERS_SC/ST 	 141 ' 

71 
G.L, Dept. of Per. & Trg., O.M. No. 36026/3/85Et (SCT), dated 24-6-1985 
Subject : —Harassment of and discrinat ion against Scheduled Castes 

and Scheduled Tribes employees 

Ministries/Departments are aware that the Government as a part of r1the programme for the general welfare of the persons belonging to the 
SCs/STs have provided reservation in Central Governmnt services 
accompanied by various other benefits, concessions and relaxations. The 
main objective for providing reservation fOr Scheduled Castes and 
Scheduled Tribes in appointment to Civil posts and services of the Government is not just to give jobs to some persons belonging to these 
communities and thereby, increase their representation in services but to 
uplift these people socially and merge them in the mainstream of the natiOn. 

2. It has, however, been pointed outto this Department that the 
Scheduled Castes and Scheduled Tribes officers, after appointment, are 
Subjected to harassment and discrimination on grounds of their social 

	 S  origin. It 
has been pointed out that SC/ST officers are sometimes transfer- red 10 

far-off places and alsod at insignificant positions. It has also been 5t'iiffãjt ese officers are not accepted at their places of postigs 
by the concerned Superior officers in Some case.—' 

3. In this connection, it is emphasized that Government servants 
should desist from any act of discrimination against members of SC/ST 
communities on grounds of their social orijn. It is also requested that 
senior officers, including the Liaison Officers of the Ministry/Depanment 
Should keep a close watch to ensure that such incidents do not occur at 
all.However, if any such incident tomes to the notice of the authorities, 
action should be taken against the erring officials promptly. 

4. 
Ministry of Finance, etc., are accordingly requested tb bring the 

contents of tThs Office Memorandum to the notice of all concerned. 

72 
G.I., Dept. of Per. & Trg., O.M. No. 3601 I/17/85.Est (SCT), dated 23-7.1985 
Sub./ec:._Grouping 

of isolated posts for reservation for SCs and SIs. 

The e.xisting instructions provide that in the case of posts filled by 
direct recruitment isolated posts and small cadres ma be grouped With 
Posts in the same class for the purpose of reservation orders taking into 
account the slaws, salary and qualifications prescribed for the posts in 
question. Instances have come to the notice ofthjs Ministry that in the 



168 	SWAMY'S—RESERVATIONS & CONCESSIONS IN GOVT. SERt'ICES 

100 

G.I., Dept. of Per. & Trg., O.M. No. 41013/1/89-Est. (SCT), 
dated 6-7-1989 

Subject:—.Wilful and deliberate violation in the observance of 'Reser - 
vation Orders' entails departmental action. 

• 	 The undersigned is directed to invite attention to Department of 
Personnel and A.R., O.M. No. 27/2/71-Est. (SCT), dated 24-3-1972 and 
No. 36011/7/80-Est. (SCT), dated 1-1-1980, which provide for depart- 

• 	 mental action to be taken against officials guilty of deliberate negligence 
and lapses in the observance of reservation orders. 

2. It is reiterated that cases of wilful and deliberate violation of orders 
may immediately be brought to the notice of appropriate authorities and 
suitable departmental action initiated.' 

101. 

v.1., Dept. of Per. & Trg., O.M. No. 36011/25/89-Est. (SCT), 
dated 21-8-1989 

H 
• 	 Subject :—Harassrnent of anddiscrimination against SC/-ST officers 

in placement/posting to be avoided. 

Complaints are often received of discrimination against :, Schedul-
ed Castes and Scheduled Tribes officials in the matter of 'sting and 
placements. In this connection, attention is invited to this Department's 
O.M. No. 36026/3/85-Est. (SCT), dated 24th June, 1985, referred to in 

•  para. 17.19 of the Brochure on Reservation for Scheduled Castes and 
Scheduled Tribes in Services (7th edition). A copy of the OM is attached 
for ready reference. 

I 	2. it is reiterated that in the matter of postings/placements of 
officerststaff,•nodiscr-ination should be shown against thok belong-
ing to SC/ST. Complaints in this regard should be given due considera-. 

• tion and should be brought to the notice of'the Head of the Department 
for corrective action, wherever necessary. Senior Officers, including 
Liaison Officers, should keep a close watch to ensure thai incidents of 

•  harassment of SC/ST officers and discriminatory treatment against them 
do not occur. Prompt action should be taken against the erring officials 
responsible for such lapses. 

3. These instructions may be brought to the notice of all concerned 
• 	 for information and compliance. 
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To 
The Commissioner of Customs, 
N.E.R. Shillong. 

( Through Proper Channel ) 

Subject : Representation seeking retention at fioreh 

L.C. Station 	submission of 

Respected Sir, 

float humbly and respectfully I beg to submit 

the following few lines before your kindseif for savour 

of kind and sympathetic consideration. 

That Sir, I have learnt that in terms of your 

good office order No. 19/2000 dated 15.12.2000, communi-

cated to all concerned vide your office CNO. Il(3)16/ET/ 

CC/CELL/SH/2000/3950-4168(A) dated 15.1.2.2000, I have  been 

transferred from l9oreh Land Customs Station to HQrs, 

Office, Shillong. 

That Sir, in this connection I beg to submit 

that in terms of the Comm. HQrs. Estt. order No. 04/1999 

dated 9.4.99, I have been transferred from ImphalDivisic- 

nal office and posted at Moreh L.C. Station on 29.4.99 

only and , therefore, I am yet to complete my tenure in 

the present place of posting. 

That sir, I have joined the Customs Commission-. 

erate only in the year 1997 on transfer from the Silchar 

Central. Excise Division of Central ExciswCommissionerate, 

Shillong and therefore, t am again yet to complete my 

tenure of posting in CUSTOMS/DIVISION. 

Contd.. ..2/- 
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—2- 

That Sir, it is understood, that my husband 

Shri 0. Bhattacharjee, Supdt. has been transferred to 
Shillong and perhaps only on that ground I have also 

been transferred from lloreh to Shillong. 

That Sir, in the year 1999 I suffered from 

severe illness and I am sti.1 under medication, 1y 

health, I am afraid, will not permit me to stay in 

a place of high altitude like Shillorig. 

That Sir, under the circumstances I may kindly 

be retained at my present place of posting i.e. Morech 
L.C. Station and for this act of your kindness I shall 

remain ever grateful to you. 

Yours faithfully, 

Advance Copy : 

Submitted to the 

Commissioner of Customs 

N.E.R. Shilliong for favour 

of his kind consideration, 

S d/-. 

( Smt. N. BHATTACHAREE ) 
INSPECTOR 

LAND CUSTONS STATION 

MOREH. 



/ 
OF LNDL& 

MU'IS1'\ OF FINArCI 
1)EPAR'1'Mi OF 	 UF.  

OL( £ OF' TIlE COMMISSJ0N OF (.:s'LolS 
FF  

NORTh EASTERN RC ION 
10N193O!U 	 VIA FACSIMILE 

CNO ll(3)16lET/CO2OOOI 

	 - 

10, 	
The Oeputy/ pS5iSt9flt CrmrniSS!Oner 

customs DivIsQ!1 

Sub- trprnt 	release of lnSpcturS I $epey vidP ordor No. 19/2000 

dt 1512 2000. rnoOi dt 22,1.2O 	412001 dl 22.1 2001 3nd 

5/2001 dt 132.2001 

PIese rfet to tM Transfer 
from Cu5tom 11qr OfC. sh,tIcng 	

which have been issued 

Jr, this rcgard, 1. arn direCted to inform you that Cur rniSiOfloI of Customs, 

N £.F., Shillong desireS that all the off icerS namad in th 	bov orde(S are to be relieved 

--------------------------- immecatelY. if not already retieved. Moreover, all the represrtat0lS race ëdfter the 

iSSUe 
of Order No. 19/2000 and 4.12001 stridS disposed off vth te i$SU of subseqflt 

Ordetnos 212001 dt.22.1.2001 andbf20 0 i dt. 16.22001, 

Status report on the above is to be submitted to this office by 

20,3.2001 by FAX. 	 - 

'iou are also requested to infotTfl this office ac to whether the lnspeCto:'S 

named at Annexc4Ie-1 h-dye jOid their duties or not, nd it they have 4lraady joined, a 

cupy of thcii jQifliflg tupOil is to he foratded to this once imrneciiatety- 

Enclo:- As above. 	
'outs faithfully.  

	

-.-'--•' (V. kEZ) 	- - 
Deputy Commi$siottOP(P&I) 

Customs ?-1eadquorter 
- .E.R. :.; SH1LL.QN. 

4 
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TT1 	
IN TRE CAL 	1INISTRTIvE TRIBUNAL 	 tA 

G;wabatt Bench 	 GUBTIBBNCH ::: GTWA.&TI 

o. ó. iii 	0011  

sati. N. Bbatiacharjee 

Union of India & Ore. 

End 
:7 

Vritten Statement a*bnzitied by the 

respondents 

The respondents beg to subnit the xcitten 

statement as tolLoa $ 

10 
	 That with regard to para 4.20 the respondent 

beg to state that there is no violation of protessed norms 

by the respondent as the transfer guldelinesempower bin to 

order a premature transfer of an executive offioer4 on 

ainistraiive needs or compassionate grounds • It may be / 

metioned bert that the applicant had approached the res 

pondent for her posting at i Moreb with the view and 

• 

	

	intention of leading normal fa*ily life with her husband 

who is serving in the Department as Superintendent and 

was then posted at Moreb. Accordingly in view of the 

Government policy in force her case was considered and she 

was posted at Moreb in the month of April, 1999 to join, her 

husband. However, the applicant's husband i& • D. Bbattacharjee 

&periniendent was transferred from Ivloreh to Shillong vide 



H 

Order No • 18/2 000 dated 15.12.2000. Therefore, imview of 

existing transfer policy and in consideration of applicant 'a 

earlier request the respondent by impugned order No. 19/2000 

dated 15.12.2000 transferred the applicant to Shillon g  with 

a viøw to acoonodats both husband and wife in the same station.. 

2. 	 That with regard to para 4.3, the respondent 

beg to state that the applicant to allegation that she has been 

discriminated in matter of posting and transfer is not Ofl]t7 

baseless but also unfounded. As per existing policy of transfer 

the guidelines regarding posting of spouses In the same station 

were to be followed as far am practicable and if oondit ions 

permit, they are to be invariably adhered to. It may be 

mentioned here that the applicant joined L.0 .S. Moreb on 

30.04 .1999 and prior to that she was posted at Customs Diviaio 

nal ofioe I Techyiioal Branob, Imphal • It was during her 

posting at Imphal, which is her declared bone town, she appro 

ached the respondent to transfer her to Moreh so that she could 

• lead normal family life with her husband who was also posted 

as wperintendent at Moreh at that tine • As such when the 

applicant's husband was tranafered to Abillmg by order no. 

18/2000 dated 15.12.2000 the respondent rightly transferred 

her by the impugned ordet to Shillong to join her husband. 

30 	 That with regard to pars 4.4, the respondent 

beg to state that lnview of the facts stated above the applicanj 

allegation do not have any merits and are liable to be dismissed. 

As the impugned order of transfer do not violate any statutory 

rules the applicant is not entitled to any relief. 



4, 	 That with regard to para 5.1, the respondents 

beg to state that the impugned transfer order was neither 

malafide nor was issued under violation of any mandatory atatu' 

tory rulea,tbe application is liable to be rejected. 

50 	 That with regard to para 6 and 7 9  the respondents 

beg to offer no oounts. 

6. 	 That with regard to para 8.1 1, the respondents 

beg to state that the applicant is not entitled to any relief 

whatsoever as prayed for, as the impugned order of transfer 

neither violat.any statutory rules nor is ma]Laflde. 

79 	 That with regard to pars 9 at the *espondents 

- 

	

	beg to state that 'the above facts the Ron 'ble CAT is requested 

to diisa the application, 

Yerification......... 

V 
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It Shrl VIC IEI- i E 

being autbarised ,do hereby verify and declare 

that the statements made in this written statement are true 

to sy knowledge, information and believe and I have not 

auppreced any material bet. 

And I sign this verification on this I th day 

of lbqv 2001. 

- 	 Declarnj. 

Deputy Commissioner 

COG 	F'1 1. lS1ON 
Chti 
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